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of clearing agents have been
strengthened to ensure appointment
of reliable clearing agents STC’s
port officers responsible for clear-
ance of 1mport consignments have
been advised to ensure speedier
clearance to minimise the period dur-
ing which the consignments have to
be kept in the docks area.

Rise in the prices of essential
commodities

653. SHRI JHARKANDE RAI:
SHRI HARINATH MISRA:
SHRI PIUS TIRKEYV:

DR. FAROOQ ABDULLAH:
SHR] AMAR ROYPRADHAN:
SHRI ARJUN SETHI;

SHRI R, P. YADAV:

SHRI D. P. JADEJA:

SHRI C, CHINNASAMY:

SHRI S. R. A; SAPPALA-
NAIDU:

Will the Ministcr of CIVIL SUP-
PLIES be pleased to state:

(a) whether the prices of the essen-
tial commodities in the markets have
been increasing unabatedly during the
last few months; and

(b) if so, the facts therecf and
what measures are being taken by
Government to arrest the gituation?

THE MINISTER OF CIVIL SUP-
PLIES (SHRI V., C, SHUKILA): (a)
and (b). During the last few months
the whole price indices of some es-
sential commodities have gone up,
whilst that of others have remained
steady or have declined, The whole.-
sale price indices of selected commo-
dities for the weeks ending 12-1-1980
and 24-5-1980 are given in statement,

A number of measures have been
taken by Government in last six
monthe to improve the situation. The
monthly releases of cereals from the
Centra] pool, free-sale suga, and im-
ported edible oils for sale through

the public distribution system have
bsen stepped up substantially, Import
of edible oils is being continued and
it has been decided to import a li-
mited quantity of sugar, Forward
trading in gur has been suspended
and margins on bank advances against
gur and khandsari have been raised.
There has been a signiflcant increase
in the number of fair price shops,
particulurly in the drought affected
States, The export of goat and sheep
meat has been banned, The supply
of kerosene to States has been raised.
Several measures have been taken to
inmprove the movement of essential
commodities by Railways.

The provisions of the KEssential
Commodities Act, 1955 and the orders
issued thereunder as well as the
Prevention ¢f Blackmarketing and
Maintenance of Supplies of Essential
Commodities Act, 1980 are being en-
forced bwv the States,

Statement

Wholeszale Price Tndices of selccted Fssenti: |
Clommodities.

(Base : 1970-71-1000

Indrx Numbers

12-1-1980 24-5-1980

( omn adity

1. 2 3
Rice . . . 191 9 197°6
Wheat . . . 170 0 1638
Jowar . . . 179°9 177" 7
Bajara : . . 188 5 195 6
Maize . . . 193 § 208- 4
Ragi . . . 1548 155 2
Gram . . . 239°Q 278-3
Arhar . . . 236+ 7 2249
Moong . . , 3¢7 9 334" 2
Masoor . . . 2271 201" 1
Urad . . . 226" 4 235 8
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Potatoes 88- 7 1959
Onions . . 6215 136- 5
Milk . 163- 9 178-4
Eggs 181 o 120 2
Fish 2503 271"
Meat . 293 2 211+ 8
Chillies 121°2 114 O
Turmeric . 132° 5 g6-o
Tea 245 0 236 g
Coffee 132 O 1297
Ksrosene 2728 o928
Biscuits 1742 183-3
Bre-d 180 o 1657
Sugr 1978 209 9
Gur 256 o a382'g
Khandsari anI- 4 2%4° 0
Vanaspati 196 8 2066
Groundnut Oil, 19g- 5 2060 9
Mustard Oil 200" 4 206- 1
Coconut 0il 188 4 2c1-c
Gingelly ol 108 5 203 1
Knardi oil 2129 2061
Chitton seed oil 1679 1Tr q
Cotton C'oth (Mills) 199 3 202°5
Khdi cloth . 100 1reeo2
Paper . . 24C° 7 407
Fhrotw-ar 233" 3 253" 7
Tyres . . oo+ 8 09279
Tub=s . n54 0 254° 2
RubY=r snl Plastic
shnes . 1RO 2 158-4
Canstic Snda 230" 4. efz 0
Soda Ash n?@ a8 296- 8

1 : % 'g
— o o — At bt — 4 -
Sorp . . . 213 5 229 4
Svnthet’e Deterger tr s £r, e
Drugs rnd Med e'res 1273 icr o~
Taoth Powder . 92 2 267 2
Tooth Paste . . 171°83 RV2RE
Matches . . . 1258 159+ 6
Cement . . 294" % £23'4
Diy Cells 182 4 1£€-6
Rozor Blrdes | . 119°9 1500
S:lt . . . 2694 223" 7
Huiricane T-ptors | e -6 ret P
Bidi . . . 105-8 1e
Cig- rettes o' g 21f €
Cycles | . . 1825 104 «

Import of Aircraft for Private Parties

654. SHRI AJIT KUMAR MEHTA:
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased toc
state:

(a) whether plans are under pre-
paration by his Ministry to allow im-
port of aircraft for private partieg to
run third level air services, execu-
tive aircraft for use by hig business
houses and small 6 seater for private
air-taxij services;

(b) if so, what advantages Gov-
ernment expect to have by introdu-
cing this; ang

(¢) whether Air India and Indian
Airlines will lose heavily in their
earnings, and if so, considerations for
introducing private air-taxi services?

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIiL. AVIATION (SHRI CHANDU-
LAL. CHANDRAKAR): (a) These
issues are under consideration of





